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MOTION FOR ELECTION TO THE RAJGHAT SAMADHI COMMITTEE

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM
(SHRI K. J. ALPHONS) : Sir, on behalf of my colleague, Shri Hardeep Singh Puri, |

move the following Motion:—

"That in pursuance of clause (d) of sub-section (i) of Section 4 read with sub-section
(iv) of Section 4 of the Rajghat Samadhi Act, 1951 (41 of 1951), this House do proceed to
elect, in such manner as the Chairman may direct, one Member from among the Members

of the House to be a member of the Rajghat Samadhi Committee."
The question was put and the motion was adopted.

MR. CHAIRMAN: Now, hon. Members, ...(Interruptions)...

Y. T YT ATST (SR U<TN): AT Famafa S, 87 .. (aaem)...

MR. CHAIRMAN: Certain Members have given notices. | have not admitted them
under Rule 267. ...(Interruptions)...

3t g5 fig IR (SR UQw): |EIa S, Hieiens b1 gouAnT 8 el §
..(CTE)...

MR. CHAIRMAN: I will take them up if you give notice under normal rules of

procedure. ...(Interruptions)...

#ft R AR (IR UST): wwufa S, Aifens &1 Sl gvudAnT ' @l ®
..(STaET)...

MR. CHAIRMAN: The House is adjourned to meet at 2.00 p.m.

The House then adjourned at eight minutes past eleven of the clock.

The House reassembled at two of the clock,

MR. DEPUTY CHAIRMAN in the Chair.



